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Puneet Maheshwari, Adv.
Shelly Khanna, Adv.
Preeti Nain, Adv.

(P. S.N. PRASAD)
JUDICIAI, MEMBER

ORDER

Heard the submissions made by the counsel for the Irinancial Creditor.

Counsel for the Corporate Debtor is present. Counsel for the Financial Creditor

has sought time in the matter. The request of the counsel is acceded to. Post the

matter to 19.12.2019.
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